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OFFICIAL NOTICES 
 

Sub: Notice is given under Rule 41(1) of Geographical Indications of Goods 
(Registration & Protection) Rules, 2002. 

 
1. As per the requirement of Rule 41(1) it is informed that the issue of Journal 100 of 

the Geographical Indications Journal dated 30th November, 2017 / Agrahayana 
9th, Saka 1939 has been made available to the public from 30th November, 2017. 
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NEW G.I APPLICATION DETAILS 
 

App.No. Geographical Indications Class Goods 

566 Wooden Mask of Kushmani 20 Handi Crafts 

567 Madurkathi 20,27 Handi Crafts 

568 Darjeeling White 30 Agricultural 

569 Darjeeling Green 30 Agricultural 

570 Otho Dongo 19 Manufactured 

571 Jaipuri Razai 24 Textiles 

572 Komal Chaul of Assam 30 Agricultural 

573 Lucknow Bone Carving 20 Handi Crafts 

574 Thaikkal Rattan Furniture 20 Handi Crafts 

575 Kalpetta Bamboo Craft 20 Handi Crafts 

576 Kannur Baby Wraps 24 Textiles 

577 Grana Padano 29 Manufactured 

578 Lucknow Chikan Craft (Logo) 24 Handi Crafts 

579 Krishnagar Sarpuria 30 Food Stuff 

580 Krishnagar Sarbhaja 30 Food Stuff 

581 Punjab Seed Potato 31 Agricultural 

582 Tawlhlohpuan 24 & 25 Textiles 

583 Mizo Puanchei 24 & 25 Textiles 

584 Silao Khaja 30 Food Stuff 

585 Pethapur Printing Blocks 16 Handicraft 
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PUBLIC NOTICE 
 

No.GIR/CG/JNL/2010                                                            Dated 26th February, 2010 
 

WHEREAS Rule 38(2) of Geographical Indications of Goods (Registration and 
Protection) Rules, 2002 provides as follows: 

 
“The Registrar may after notification in the Journal put the published 
Geographical Indications Journal on the internet, website or any other electronic 
media.” 

 
Now therefore, with effect from 1st April, 2010, The Geographical Indications Journal 
will be Published and hosted in the IPO official website www.ipindia.nic.in free of 
charge.  Accordingly,  sale  of  Hard  Copy  and  CD-ROM  of  GI  Journal  will  be 
discontinued with effect from 1st April, 2010. 

 
 
 
Registrar of Geographical Indications 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 
 

G.I. Authorised User Application No. - 2568 in respect of Kangra Tea 
Registered GI Application No. – 25 

 
Application is made by, M/s. Himalayan Heritage Tea Represented By Smt. Saroj Rana, Ward 
No-2, Village-Balla, Post - Rakh, Tehsil Palampur, District: Kangra, Himachal Pradesh, India 
dated August 01, 2016 for Registration in Part-B for Authorised User in respect of Registered 
Geographical Indication Kangra Tea under Application No - 25 in respect of Tea falling in 
Class 30 is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical 
Indications of Goods (Registration and Protection) Act, 1999. 
   
(A) Applicant   : M/s. Himalayan Heritage Tea  

Represented by Smt. Saroj Rana 
 
(B) Address   : M/s. Himalayan Heritage Tea  

Represented by Smt. Saroj Rana,  
Ward No-2, Village-Balla,  
Post - Rakh, Tehsil Palampur,  
District - Kangra,  
Himachal Pradesh, India.  
 

(C) Date of Authorised  
User Application  : August 01, 2016 

 
(D) Registered Geographical  

Indication   : Kangra Tea 
 
 
 

 
 
(E) Registered Proprietor : H. P. Patent Information Centre 
 
(F) Address   : H. P. Patent Information Centre, 

State Council for Science, Technology &  
Environment, B-34, SDA Complex,  
Kasumpti, Shimla – 171009 
Himachal Pradesh, India. 

 
(G) Class    : 30 
 
(H) Goods    : Class 30 - Tea 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 
 

G.I. Authorised User Application No. - 3902 in respect of Kangra Tea 
Registered GI Application No. – 25 

 
Application is made by, Kuldeep Chand S/o. Karam Chand, Village Deogram, Tehsil, 
Palampur, Ustehr (247), Kangra, Deogram, Himachal Pradesh - 176061, India dated April 20, 
2017 for Registration in Part-B for Authorised User in respect of Registered Geographical 
Indication Kangra Tea under Application No - 25 in respect of Tea falling in Class 30 is hereby 
advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
   
(A) Applicant   : Kuldeep Chand S/o. Karam Chand 
 
(B) Address   : Kuldeep Chand S/o. Karam Chand,  

Village Deogram, Tehsil, Palampur,  
Ustehr (247), Kangra, Deogram,  
Himachal Pradesh – 176061, India  
 

(C) Date of Authorised  
User Application  : April 20, 2017 

 
(D) Registered Geographical  

Indication   : Kangra Tea 
 

 
 
(E) Registered Proprietor : H. P. Patent Information Centre 
 
(F) Address   : H. P. Patent Information Centre, 

State Council for Science, Technology &  
Environment, B-34, SDA Complex,  
Kasumpti, Shimla – 171009 
Himachal Pradesh, India. 

 
(G) Class    : 30 
 
(H) Goods    : Class 30 - Tea 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 
 

G.I. Authorised User Application No. - 3981 in respect of Kangra Tea 
Registered GI Application No. – 25 

 
Application is made by, M/s. D. H. Associates Paprola Represented by Abhimanyu Katoch, 
Ward Number 7 Burli kothi, Kasba Paprola (822), Paprola, Kangra – 176115, Himachal Pradesh, 
India dated September 20, 2017 for Registration in Part-B for Authorised User in respect of 
Registered Geographical Indication Kangra Tea under Application No - 25 in respect of Tea 
falling in Class 30 is hereby advertised as accepted under sub-section (1) of Section 13 of 
Geographical Indications of Goods (Registration and Protection) Act, 1999. 
   
(A) Applicant   : M/s. D. H. Associates Paprola  

Represented by Abhimanyu Katoch 
 
(B) Address   : M/s. D. H. Associates Paprola  

Represented by Abhimanyu Katoch  
Ward Number 7 Burli kothi,  
Kasba Paprola (822), Paprola,  
Kangra – 176115,  
Himachal Pradesh, India  
 

(C) Date of Authorised  
User Application  : September 20, 2017 

 
(D) Registered Geographical  

Indication   : Kangra Tea 
 

 
 
(E) Registered Proprietor : H. P. Patent Information Centre 
 
(F) Address   : H. P. Patent Information Centre, 

State Council for Science, Technology &  
Environment, B-34, SDA Complex,  
Kasumpti, Shimla – 171009 
Himachal Pradesh, India. 

 
(G) Class    : 30 
 
(H) Goods    : Class 30 - Tea 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 
 

G.I. Authorised User Application No. - 3982 in respect of Kangra Tea 
Registered GI Application No. – 25 

 
Application is made by, Shri. Narender Katoch S/o Onkar Chand, Ward No 4, Village Post 
Office Ustehar Teh Baijnath, Ustehr (875), Kangra, Ustehar - 176125, Himachal Pradesh, India 
dated September 20, 2017 for Registration in Part-B for Authorised User in respect of Registered 
Geographical Indication Kangra Tea under Application No - 25 in respect of Tea falling in 
Class 30 is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical 
Indications of Goods (Registration and Protection) Act, 1999. 
   
(A) Applicant   : Shri. Narender Katoch S/o Onkar Chand 
 
(B) Address   : Shri. Narender Katoch S/o Onkar Chand,  

Ward No 4, Village Post Office Ustehar Teh  
Baijnath, Ustehr (875),  
Kangra, Ustehar - 176125, 
Himachal Pradesh, India  
 

(C) Date of Authorised  
User Application  : September 20, 2017 

 
(D) Registered Geographical  

Indication   : Kangra Tea 
 

 
 
(E) Registered Proprietor : H. P. Patent Information Centre 
 
(F) Address   : H. P. Patent Information Centre, 

State Council for Science, Technology &  
Environment, B-34, SDA Complex,  
Kasumpti, Shimla – 171009 
Himachal Pradesh, India. 

 
(G) Class    : 30 
 
(H) Goods    : Class 30 - Tea 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 
 

G.I. Authorised User Application No. - 3983 in respect of Kangra Tea 
Registered GI Application No. – 25 

 
Application is made by, M/s. K. P. Organics Represented by Rakesh Kumar, Ward No. 2, 
Village Post Office kandgwaltikker Teh Palampur, Galua Tikkar (846), kandgawal Tikker, 
Kangra - 176061, Himachal Pradesh, India dated September 20, 2017 for Registration in Part-B 
for Authorised User in respect of Registered Geographical Indication Kangra Tea under 
Application No - 25 in respect of Tea falling in Class 30 is hereby advertised as accepted under 
sub-section (1) of Section 13 of Geographical Indications of Goods (Registration and Protection) 
Act, 1999. 
   
(A) Applicant   : M/s. K. P. Organics  

Represented by Rakesh Kumar 
 
(B) Address   : M/s. K. P. Organics  

Represented by Rakesh Kumar,  
Ward No. 2, Village Post Office kandgwaltikker  
Teh Palampur, Galua Tikkar (846),  
kandgawal Tikker, Kangra - 176061, 
Himachal Pradesh, India  
 

(C) Date of Authorised  
User Application  : September 20, 2017 

 
(D) Registered Geographical  

Indication   : Kangra Tea 
 

 
 
(E) Registered Proprietor : H. P. Patent Information Centre 
 
(F) Address   : H. P. Patent Information Centre, 

State Council for Science, Technology &  
Environment, B-34, SDA Complex,  
Kasumpti, Shimla – 171009 
Himachal Pradesh, India. 

 
(G) Class    : 30 
 
(H) Goods    : Class 30 - Tea 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 609 in respect of Thanjavur Painting 

Registered GI Application No. – 47 
 
Application is made by, Smt. S. Chitra, Arokyamadha 2nd Street, Madhakkottai, Thanjavur - 
613005, Tamil Nadu, India dated January 08, 2013 for Registration in Part-B for Authorised 
User in respect of Registered Geographical Indication Thanjavur Painting under Application 
No – 47 in respect of Painting falling in Class 16 is hereby advertised as accepted under sub-
section (1) of Section 13 of Geographical Indications of Goods (Registration and Protection) Act, 
1999. 
 
(A) Applicant   : Smt. S. Chitra 
 
(B) Address   : Smt. S. Chitra, 

Arokyamadha 2nd Street,  
Madhakkottai, Thanjavur – 613005, 
Tamil Nadu, India 
 

(C) Date of Authorised  
User Application  : January 08, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Painting 
 
 
 
 
 

 
(E) Registered Proprietor : Thanjavur Oviya padhukaapu Sangam 
 
(F) Address   : Thanjavur Oviya padhukaapu Sangam, 

(Registered Body), 1st Floor,  
18A 2886, Srinivasa Pillai Road,  
Santhapillai Gate, Thanjavur,  
Tamil Nadu, India 

 
(G) Class    : 16 
 
(H) Goods    : Class 16 – Painting 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 610 in respect of Thanjavur Painting 

Registered GI Application No. – 47 
 
Application is made by, Ms. M. Bhavani, No. 83B, 4th Street, Municipal Colony, Medical 
College Road, Thanjavur- 613007, Tamil Nadu, India dated January 08, 2013 for Registration in 
Part-B for Authorised User in respect of Registered Geographical Indication Thanjavur 
Painting under Application No – 47 in respect of Painting falling in Class 16 is hereby 
advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
 
(A) Applicant   : Ms. M. Bhavani 
 
(B) Address   : Ms. M. Bhavani, 

No. 83B, 4th Street, Municipal Colony,  
Medical College Road, Thanjavur- 613007, 
Tamil Nadu, India 
 

(C) Date of Authorised  
User Application  : January 08, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Painting 
 

 
 
 
 
 

 
(E) Registered Proprietor : Thanjavur Oviya padhukaapu Sangam 
 
(F) Address   : Thanjavur Oviya padhukaapu Sangam, 

(Registered Body), 1st Floor,  
18A 2886, Srinivasa Pillai Road,  
Santhapillai Gate, Thanjavur,  
Tamil Nadu, India 

 
(G) Class    : 16 
 
(H) Goods    : Class 16 – Painting 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 

G.I. Authorised User Application No. - 611 in respect of Thanjavur Painting 
Registered GI Application No. – 47 

 
Application is made by, Shri. M. Radhakrishnan, No. 644, Koniraja Pallaiyam, East Main 
Street, Thanjavur - 613001, Tamil Nadu, India dated January 08, 2013 for Registration in Part-B 
for Authorised User in respect of Registered Geographical Indication Thanjavur Painting under 
Application No – 47 in respect of Painting falling in Class 16 is hereby advertised as accepted 
under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration and 
Protection) Act, 1999. 
 
(A) Applicant   : Shri. M. Radhakrishnan 
 
(B) Address   : Shri. M. Radhakrishnan, 

No. 644, Koniraja Pallaiyam,  
East Main Street, Thanjavur - 613001, 
Tamil Nadu, India 
 

(C) Date of Authorised  
User Application  : January 08, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Painting 
 

 
 
 

 
(E) Registered Proprietor : Thanjavur Oviya padhukaapu Sangam 
 
(F) Address   : Thanjavur Oviya padhukaapu Sangam, 

(Registered Body), 1st Floor,  
18A 2886, Srinivasa Pillai Road,  
Santhapillai Gate, Thanjavur,  
Tamil Nadu, India 

 
(G) Class    : 16 
 
(H) Goods    : Class 16 – Painting 
 
 
 

*--------*-------*---------* 
 
 
 

GI Journal No. 102 21 November 30, 2017



Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 612 in respect of Thanjavur Painting 

Registered GI Application No. – 47 
 
Application is made by, Shri. T. Swaminathan, No. 14, Barath Nagar, Karanthai, Thanjavur - 
613002, Tamil Nadu, India dated January 08, 2013 for Registration in Part-B for Authorised 
User in respect of Registered Geographical Indication Thanjavur Painting under Application 
No – 47 in respect of Painting falling in Class 16 is hereby advertised as accepted under sub-
section (1) of Section 13 of Geographical Indications of Goods (Registration and Protection) Act, 
1999. 
 
(A) Applicant   : Shri. T. Swaminathan 
 
(B) Address   : Shri. T. Swaminathan, 

No. 14, Barath Nagar, Karanthai,  
Thanjavur - 613002, 
Tamil Nadu, India 
 

(C) Date of Authorised  
User Application  : January 08, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Painting 
 

 
 
 

 
(E) Registered Proprietor : Thanjavur Oviya padhukaapu Sangam 
 
(F) Address   : Thanjavur Oviya padhukaapu Sangam, 

(Registered Body), 1st Floor,  
18A 2886, Srinivasa Pillai Road,  
Santhapillai Gate, Thanjavur,  
Tamil Nadu, India 

 
(G) Class    : 16 
 
(H) Goods    : Class 16 – Painting 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 667 in respect of Thanjavur Painting 

Registered GI Application No. – 47 
 
Application is made by, M/s. The Tamil Nadu Handicrafts Development Corporation 
Limited, No. 759, Anna Salai, Opp TVS, Chennai - 600002, Tamil Nadu, India dated January 
11, 2013 for Registration in Part-B for Authorised User in respect of Registered Geographical 
Indication Thanjavur Painting under Application No – 47 in respect of Painting falling in Class 
16 is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical 
Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : M/s. The Tamil Nadu Handicrafts Development  

Corporation Limited 
 
(B) Address   : M/s. The Tamil Nadu Handicrafts Development  

Corporation Limited, 
No. 759, Anna Salai, Opp TVS,  
Chennai - 600002, 
Tamil Nadu, India 
 

(C) Date of Authorised  
User Application  : January 11, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Painting 
 

 
 
 
 

 
(E) Registered Proprietor : Thanjavur Oviya padhukaapu Sangam 
 
(F) Address   : Thanjavur Oviya padhukaapu Sangam, 

(Registered Body), 1st Floor,  
18A 2886, Srinivasa Pillai Road,  
Santhapillai Gate, Thanjavur,  
Tamil Nadu, India 

 
(G) Class    : 16 
 
(H) Goods    : Class 16 – Painting 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 529 in respect of Swamimalai Bronze Icons 

Registered GI Application No. – 64 
 
Application is made by, The Swamimalai Icon Manufacturer's Co-operative Cottage 
Industrial Society Limited, No. 1, South North Raja Veethi, Swamimalai - 612303, District: 
Thanjavur, Tamil Nadu, India dated December 26, 2012 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Swamimalai Bronze Icons 
under Application No - 64 in respect of Bronze Icons falling in Class 06 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : The Swamimalai Icon Manufacturer's Co-operative   

Cottage Industrial Society Limited 
 
(B) Address   : The Swamimalai Icon Manufacturer's Co-operative   

Cottage Industrial Society Limited, 
No. 1, South North Raja Veethi,  
Swamimalai - 612303, District: Thanjavur,  
Tamil Nadu, India.  
 

(C) Date of Authorised  
User Application  : December 26, 2012 

 
(D) Registered Geographical  

Indication   : Swamimalai Bronze Icons 
 
 

 
(E) Registered Proprietor : Development Commissioner (Handicrafts) 
 
(F) Address   : Development Commissioner (Handicrafts), 
      Ministry of Textiles, Government of India, 

Shastri Bhawan, 26 Haddows Road, 
Chennai: 600 006,  
Tamil Nadu, India. 

 
(G) Class    : 06 
 
(H) Goods    : Class 06 - Bronze Icons 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 559 in respect of Swamimalai Bronze Icons 

Registered GI Application No. – 64 
 
Application is made by, Shri. Durai, No. 8, Ellayamman Koil Street, Swamimalai - 612302, 
Kumbakonam, Thanjavur, Tamil Nadu, India dated January 04, 2013 for Registration in Part-B 
for Authorised User in respect of Registered Geographical Indication Swamimalai Bronze 
Icons under Application No - 64 in respect of Bronze Icons falling in Class 06 is hereby 
advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Durai 
 
(B) Address   : Shri. Durai, 

No. 8, Ellayamman Koil Street,  
Swamimalai - 612302,  
Kumbakonam, Thanjavur,  
Tamil Nadu, India.  
 

(C) Date of Authorised  
User Application  : January 04, 2013 

 
(D) Registered Geographical  

Indication   : Swamimalai Bronze Icons 
 
 
 

 
(E) Registered Proprietor : Development Commissioner (Handicrafts) 
 
(F) Address   : Development Commissioner (Handicrafts), 
      Ministry of Textiles, Government of India, 

Shastri Bhawan, 26 Haddows Road, 
Chennai: 600 006,  
Tamil Nadu, India. 

 
(G) Class    : 06 
 
(H) Goods    : Class 06 - Bronze Icons 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 560 in respect of Swamimalai Bronze Icons 

Registered GI Application No. – 64 
 
Application is made by, Shri. Kandasamy, No. 3/828, Amman Street, Thiruvalanchuli, 
Kumbakonam Taluka, Swamimalai - 612302, Thanjavur, Tamil Nadu, India, dated January 04, 
2013 for Registration in Part-B for Authorised User in respect of Registered Geographical 
Indication Swamimalai Bronze Icons under Application No - 64 in respect of Bronze Icons 
falling in Class 06 is hereby advertised as accepted under sub-section (1) of Section 13 of 
Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Kandasamy 
 
(B) Address   : Shri. Kandasamy, 

No. 3/828, Amman Street, Thiruvalanchuli, 
Kumbakonam Taluka, 
Swamimalai - 612302, Thanjavur,  
Tamil Nadu, India.  
 

(C) Date of Authorised  
User Application  : January 04, 2013 

 
(D) Registered Geographical  

Indication   : Swamimalai Bronze Icons 
 
 

 
 
(E) Registered Proprietor : Development Commissioner (Handicrafts) 
 
(F) Address   : Development Commissioner (Handicrafts), 
      Ministry of Textiles, Government of India, 

Shastri Bhawan, 26 Haddows Road, 
Chennai: 600 006,  
Tamil Nadu, India. 

 
(G) Class    : 06 
 
(H) Goods    : Class 06 - Bronze Icons 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 561 in respect of Swamimalai Bronze Icons 

Registered GI Application No. – 64 
 
Application is made by, Shri. M. Sampath, No. 3A, Kallar Street, Swamimalai - 612302, 
Kumbakonam Taluka, Thanjavur District, Tamilnadu, India, dated January 04, 2013 for 
Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Swamimalai Bronze Icons under Application No - 64 in respect of Bronze Icons falling in Class 
06 is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical 
Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. M. Sampath 
 
(B) Address   : Shri. M. Sampath, 

No. 3A, Kallar Street, Swamimalai - 612302,  
Kumbakonam Taluka, Thanjavur District, 
Tamilnadu, India.  
 

(C) Date of Authorised  
User Application  : January 04, 2013 

 
(D) Registered Geographical  

Indication   : Swamimalai Bronze Icons 
 

 
(E) Registered Proprietor : Development Commissioner (Handicrafts) 
 
(F) Address   : Development Commissioner (Handicrafts), 
      Ministry of Textiles, Government of India, 

Shastri Bhawan, 26 Haddows Road, 
Chennai: 600 006,  
Tamil Nadu, India. 

 
(G) Class    : 06 
 
(H) Goods    : Class 06 - Bronze Icons 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 

G.I. Authorised User Application No. - 665 in respect of Swamimalai Bronze Icons 
Registered GI Application No. – 64 

 
Application is made by, M/s. The Tamil Nadu Handicrafts Development Corporation 
Limited, No. 759, Anna Salai, Opp TVS, Chennai - 600002, Tamil Nadu, India, dated January 
11, 2013 for Registration in Part-B for Authorised User in respect of Registered Geographical 
Indication Swamimalai Bronze Icons under Application No - 64 in respect of Bronze Icons 
falling in Class 06 is hereby advertised as accepted under sub-section (1) of Section 13 of 
Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : M/s. The Tamil Nadu Handicrafts Development  

Corporation Limited 
 
(B) Address   : M/s. The Tamil Nadu Handicrafts Development  

Corporation Limited, 
No. 759, Anna Salai, Opp TVS, Chennai - 600002,  
Tamil Nadu, India.  
 

(C) Date of Authorised  
User Application  : January 11, 2013 

 
(D) Registered Geographical  

Indication   : Swamimalai Bronze Icons 
 

 
(E) Registered Proprietor : Development Commissioner (Handicrafts) 
 
(F) Address   : Development Commissioner (Handicrafts), 
      Ministry of Textiles, Government of India, 

Shastri Bhawan, 26 Haddows Road, 
Chennai: 600 006,  
Tamil Nadu, India. 

 
(G) Class    : 06 
 
(H) Goods    : Class 06 - Bronze Icons 
 
 

*--------*-------*---------* 
 

GI Journal No. 102 65 November 30, 2017



Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 663 in respect of Temple Jewellery of Nagercoil 

Registered GI Application No. – 65 
 
Application is made by, Shri. B. Lakshmanan, Old No. 60, New No. 36, Kanakamoolam Palla 
Street, Vadasery, Nagercoil, K.K District - 629001, Tamil Nadu, India, dated January 11, 2013 
for Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Temple Jewellery of Nagercoil under Application No - 65 in respect of Jewellerly falling in 
Class 14 is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical 
Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. B. Lakshmanan 
 
(B) Address   : Shri. B. Lakshmanan, 

Old No. 60, New No. 36, Kanakamoolam Palla  
Street, Vadasery, Nagercoil, 
K.K District - 629001,  
Tamil Nadu, India.  
 

(C) Date of Authorised  
User Application  : January 11, 2013 

 
(D) Registered Geographical  

Indication   : Temple Jewellery of Nagercoil 
 
 
 
 
 

 
(E) Registered Proprietor : Development Commissioner (Handicrafts) 
 
(F) Address   : Development Commissioner (Handicrafts), 
      Ministry of Textiles, Government of India, 

West Block No.7, R.K. Puram,  
New Delhi, India. 

 
(G) Class    : 14 
 
(H) Goods    : Class 14 - Jewellerly 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 

G.I. Authorised User Application No. - 664 in respect of Temple Jewellery of Nagercoil 
Registered GI Application No. – 65 

 
Application is made by, Shri. Kalamani, S. Muthuswamy, "Sri Kamatchi Amman Temple 
Jewellery", 122, Acharymar North Street, Vadasery, Nagercoil - 629001, Tamil Nadu, India, 
dated January 11, 2013 for Registration in Part-B for Authorised User in respect of Registered 
Geographical Indication Temple Jewellery of Nagercoil under Application No - 65 in respect of 
Jewellerly falling in Class 14 is hereby advertised as accepted under sub-section (1) of Section 
13 of Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Kalamani, S. Muthuswamy 
 
(B) Address   : Shri. Kalamani, S. Muthuswamy, 

"Sri Kamatchi Amman Temple Jewellery",  
122, Acharymar North Street, Vadasery,  
Nagercoil - 629001,  
Tamil Nadu, India.  
 

(C) Date of Authorised  
User Application  : January 11, 2013 

 
(D) Registered Geographical  

Indication   : Temple Jewellery of Nagercoil 
 
 
 
 
 

 
(E) Registered Proprietor : Development Commissioner (Handicrafts) 
 
(F) Address   : Development Commissioner (Handicrafts), 
      Ministry of Textiles, Government of India, 

West Block No.7, R.K. Puram,  
New Delhi, India. 

 
(G) Class    : 14 
 
(H) Goods    : Class 14 - Jewellerly 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradeh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
 
 

*--------*-------*---------* 
 
 
 
 
 
 
 
 
 
 
 

GI Journal No. 102 71 November 30, 2017



Adver
Ru

 
G.I. A

Applica
Repres
Uttar P
respect 
Applica
classifie
Jamdha
etc., Sil
under s
Protecti
 
(A) 

(B) 

(C) 

(D) 

(E) 

 

rtised under 
ules, 2002 in

Authorised

ation is ma
sented by M
radesh, Ind

of Regis
ation No - 
ed elsewhe
ani, Jangla S
lk Embroide
sub-section 
ion) Act, 19

Applicant 

Address 

Date of Au
User Appli
 
Registered
Indication 

Registered

Rule 41(1)
n the Geogr

d User App

ade by, M
Mr. Jainul 
dia. dated O
stered Geo
99 in respe

ere i.e. Bed
Sarees, Jam
ery Sarees, 
(1) of Sec

999. 

uthorised  
ication 

d Geograph

d Proprieto

 of Geograp
raphical Ind

plication No
Registered

M/s. Alfala 
Abddin An

October 20, 
ographical 
ect of Silk 
d and Tabl

mawar Tanch
etc., falling

ction 13 of 

 :

 :

 :

hical  
 :

r :

phical Indic
dications Jou

o. - 2987 in 
d GI Applic

 
Handloom

nsari A-17/
2016 for R
Indication
Brocades L
e Covers e
hoi Sarees,
g in Class 23
f Geographi

M/s. Al
Limited
 
M/s. Al
Limited
A-17/74
Varana
Uttar Pr
 

Octobe

Banara

 
(i) Bana
(ii) Hum
(iii) Jo
Lahatar
(iv) Dir
(v) East
(vi) Ban
(vii) U
Co-ope
(Viii) B
(ix) Ad

cations of G
urnal No. 10

respect of 
cation No. –

m Fabrics 
/74-A-4-1, 

Registration 
Banaras 

Like Amru 
etc., Silk S
Tissue Sare

3,24,25 & 2
ical Indicat

lfala Handlo
d Represent

lfala Handlo
d Represent
4-A-4-1, Pa

asi -221001,
radesh, Indi

r 20, 2016 

as Brocade

 

aras Bunkar
man Welfar
oint Directo
ra, 
rector of Ha
tern UP Exp
narasi Vastr

Uttar Prades
rative Fede

Banaras Hath
arsh Silk Bu

Goods (Regis
02 dated 30

Banaras B
– 99 

Co-operat
Pathani To
in Part-B f
Brocades 
Brocade e

Sarees, Dres
ee Cut work
26 is hereby 
tions of Go

oom Fabric
ted by Mr. J

oom Fabric
ted by Mr. J
athani Tola,
  
ia. 

s and Sare

r Samiti, 
re Associati
or of Indu

andloom & T
porter’s Ass
ra Udyog Sh
sh Handloo
ration Ltd,
hkargha Vik
unkar Sohk

stration & P
th Novembe

Brocades an

tive Societ
ola, Varanas
for Authori

and Sar
tc., Textile
ss Material
k Saree, But
advertised 

oods (Regis

s Co-operat
Jainul Abdd

s Co-operat
Jainul Abdd
 

es 

on, 
ustries (Eas

Textiles U.P
sociation 
hangh, 

om Fabrics 

kash Samiti
kari Samiti L

Protection)
er 2017 

nd Sarees 

ty Limited
si - 221001
sed User in

rees, under
s Good not
ls, like silk
tidar Sarees
as accepted

stration and

tive Society
din Ansari 

tive Society
din Ansari,

stern Zone)

P, 

Marketing

i, 
Ltd.  

d 
, 
n 
r 
t 
k 
s 
d 
d 

y  

y  

) 

g 

GI Journal No. 102 72 November 30, 2017



Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
(F) Address   : (i) Banaras Bunkar Samiti, Sharma Katra, Rangoli  

Garden Chouraha, Near Rangoli Garden Restaurant, 
Sarnath, Varanasi - 221007, UP 
(ii) Human Welfare Association, S-15/116, 2 AC. 
Mawaiya Sarnath, Varanasi – 221007, UP 
(iii) Joint Director of Industries (Eastern Zone) 
Lahatara, Office of GMIDIC, Varanasi, Uttar 
Pradesh 
(iv) Director of Handloom & Textile U.P. 
Rathyatra, Varanasi, Uttar Pradesh; 
(v) Eastern UP Exporters’ Association, B-2, 
Gurukripa Colony, Nadesar, Varanasi – 221002; 
(vi) Banarasi Vastra Udyog Shangh, C.K. 23/22, 
Rani Kunwa Chowk Varanasi, Uttar Pradesh; 
(vii) Uttar Pradesh Handloom Fabrics Marketing 
Co-operative Federation Ltd, Jaiswal Katra, 
Pilikothi, Varanasi, Uttar Pradesh; 
(viii) Banaras Hathkargha Vikash Samiti, Regd. 
Office: 1/88, Gola Ghat, Ramnagar, Varanasi – 
221008. 
(ix) Adarsh Silk Bunkar Sohkari Samiti Ltd., 
Sahitaya Haka Ramanagar, Varanasi, Uttar Pradesh. 

 
(G) Class    : 23, 24, 25 & 26 
 
(H) Goods    : Class 23 - Silk Brocades Like Amru Brocades etc, 

Class 24 - Textiles Good not classified elsewhere 
i.e. Bed and Tables Covers etc., 
Class 25 - Silk Sarees, Dress Material, like silk 
Jamdhani, Jangla Sarees, Jamawar Tanchoi Sarees 
Tissue Saree, Cut Work Sarees, Butidar Sarees etc.,   
Class 26 - Silk Embroidery Sarees, etc., 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. – 2564 in respect of Lucknow Chikan Craft 

Registered GI Application No. – 119 
 
Application is made by, M/s. Parasram Chikan Emporium, Represented by Mr. Dinesh 
Kumar Gupta, at No. 8, Khun Khun Ji Road, Chowk, Lucknow - 226003, Uttar Pradesh, India, 
dated June 28, 2016 for Registration in Part-B for Authorised User in respect of Registered 
Geographical Indication Lucknow Chikan Craft under Application No – 119 in respect of 
Textiles and textile goods, not included in other classes: Bed and table covers, Clothing, Lace 
and Embroidery falling in  Class 24, 25 & 26 is hereby advertised as accepted under sub-section 
(1) of Section 13 of Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : M/s. Parasram Chikan Emporium,  

Represented by Mr. Dinesh Kumar Gupta 
 
(B) Address   : M/s. Parasram Chikan Emporium,  

Represented by Mr. Dinesh Kumar Gupta, 
No. 8, Khun Khun Ji Road,  
Chowk, Lucknow – 226 003,  
Uttar Pradesh, India. 
 

C) Date of Authorised   
User Application  : June 28, 2016 

 
(D) Registered Geographical  

Indication   : Lucknow Chikan Craft 
 

(E) Registered Proprietor : (i) Small Scale Industry 
(ii) Network of Entrepreneurship and Economic 
Development (NEED) 
(iii) Lucknow Chikan Handicraft Association 
(iv) Shilp Sadhana 

 
(F) Address   : (i) Small Scale Industry, 

Government of Uttar Pradesh, Shri Lal Bahadur 
Shastri Bhawan, U.P. Secretariat, Lucknow – 226 001, 
Uttar Pradesh, India 
(ii) Network of Entrepreneurship and Economic 
Development (NEED), 
39-Neel Vihar, Near 14-Sector, Power House, Indira 
Nagar, Lucknow – 226 010, Uttar Pradesh, India 
(iii) Lucknow Chikan Handicraft Association, Second 
Floor, Ganapati Bhawan, 5, Khun Kunj Road, 
Lucknow – 226 003, Uttar Pradesh, India 
(iv) Shilp Sadhana, 
No. 14, Ram Block, Sector – 11, Rajaji Puram, 
Lucknow – 226 017, Uttar Pradesh, India. 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 (G) Class    : 24, 25 & 26 
 
(H) Goods    : Class 26 – Textiles and textile goods, not included 

in other classes: Bed and table covers, 
Class 25 – Clothing, 
Class 26 – Lace and Embroidery 
 

 
*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. – 2567 in respect of Lucknow Chikan Craft 

Registered GI Application No. – 119 
 
Application is made by, Mr. Ram Radhey Shyam, at No. 332/45-46, Near Phool Wali Gali, 
Chowk, Lucknow – 226 003, Uttar Pradesh, India, dated July 22, 2016 for Registration in Part-B 
for Authorised User in respect of Registered Geographical Indication Lucknow Chikan Craft 
under Application No – 119 in respect of Textiles and textile goods, not included in other 
classes: Bed and table covers, Clothing, Lace and Embroidery falling in  Class 24, 25 & 26 is 
hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of 
Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Ram Radhey Shyam 
 
(B) Address   : Mr. Ram Radhey Shyam, 

No. 332/45-46, Near Phool Wali Gali,  
Chowk, Lucknow – 226 003,  
Uttar Pradesh, India. 
 

C) Date of Authorised   
User Application  : July 22, 2016 

 
(D) Registered Geographical  

Indication   : Lucknow Chikan Craft 
 

(E) Registered Proprietor : (i) Small Scale Industry 
(ii) Network of Entrepreneurship and Economic 
Development (NEED) 
(iii) Lucknow Chikan Handicraft Association 
(iv) Shilp Sadhana 

 
(F) Address   : (i) Small Scale Industry, 

Government of Uttar Pradesh, Shri Lal Bahadur 
Shastri Bhawan, U.P. Secretariat, Lucknow – 226 
001, Uttar Pradesh, India 
(ii) Network of Entrepreneurship and Economic 
Development (NEED), 
39-Neel Vihar, Near 14-Sector, Power House, 
Indira Nagar, Lucknow – 226 010, Uttar Pradesh, 
India 
(iii) Lucknow Chikan Handicraft Association, 
Second Floor, Ganapati Bhawan, 5, Khun Kunj 
Road, Lucknow – 226 003, Uttar Pradesh, India 
(iv) Shilp Sadhana, 
No. 14, Ram Block, Sector – 11, Rajaji Puram, 
Lucknow – 226 017, Uttar Pradesh, India. 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 (G) Class    : 24, 25 & 26 
 
(H) Goods    : Class 26 – Textiles and textile goods, not included 

in other classes: Bed and table covers, 
Class 25 – Clothing, 
Class 26 – Lace and Embroidery 
 

 
*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 

G.I. Authorised User Application No. – 2945 in respect of Lucknow Chikan Craft 
Registered GI Application No. – 119 

 
Application is made by, Miss. J.N Associates, at No. 322/36 Bahoran Tola (Surangi) Chowk, 
Lucknow - 226 003, Uttar Pradesh, India, dated October 13, 2016 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Lucknow Chikan Craft 
under Application No – 119 in respect of Textiles and textile goods, not included in other 
classes: Bed and table covers, Clothing, Lace and Embroidery falling in  Class 24, 25 & 26 is 
hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of 
Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Miss. J.N Associates 
 
(B) Address   : Miss. J.N Associates, 

No. 322/36 Bahoran Tola (Surangi)  
Chowk, Lucknow – 226 003,  
Uttar Pradesh, India. 
 

C) Date of Authorised   
User Application  : October 13, 2016 

 
(D) Registered Geographical  

Indication   : Lucknow Chikan Craft 
 

(E) Registered Proprietor : (i) Small Scale Industry 
(ii) Network of Entrepreneurship and Economic 
Development (NEED) 
(iii) Lucknow Chikan Handicraft Association 
(iv) Shilp Sadhana 

 
(F) Address   : (i) Small Scale Industry, 

Government of Uttar Pradesh, Shri Lal Bahadur 
Shastri Bhawan, U.P. Secretariat, Lucknow – 226 
001, Uttar Pradesh, India 
(ii) Network of Entrepreneurship and Economic 
Development (NEED), 
39-Neel Vihar, Near 14-Sector, Power House, 
Indira Nagar, Lucknow – 226 010, Uttar Pradesh, 
India 
(iii) Lucknow Chikan Handicraft Association, 
Second Floor, Ganapati Bhawan, 5, Khun Kunj 
Road, Lucknow – 226 003, Uttar Pradesh, India 
(iv) Shilp Sadhana, 
No. 14, Ram Block, Sector – 11, Rajaji Puram, 
Lucknow – 226 017, Uttar Pradesh, India. 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 (G) Class    : 24, 25 & 26 
 
(H) Goods    : Class 26 – Textiles and textile goods, not included 

in other classes: Bed and table covers, 
Class 25 – Clothing, 
Class 26 – Lace and Embroidery 
 

 
*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. – 2998 in respect of Lucknow Chikan Craft 

Registered GI Application No. – 119 
 
Application is made by, M/s. Almas Cottage Industries, at Almas Cottage, Regency Avadh 
Building, Opp. Lohiya Park, Nibubagh Complex, Chowk, Lucknow 226 003, Uttar Pradesh, 
India, dated October 21, 2016 for Registration in Part-B for Authorised User in respect of 
Registered Geographical Indication Lucknow Chikan Craft under Application No – 119 in 
respect of Textiles and textile goods, not included in other classes: Bed and table covers, 
Clothing, Lace and Embroidery falling in  Class 24, 25 & 26 is hereby advertised as accepted 
under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration and 
Protection) Act, 1999. 
 
(A) Applicant   : M/s. Almas Cottage Industries 
 
(B) Address   : M/s. Almas Cottage Industries, 

Almas Cottage, Regency Avadh Building,  
Opp. Lohiya Park, Nibubagh Complex,  
Chowk, Lucknow 226 003,  
Uttar Pradesh, India. 
 

C) Date of Authorised   
User Application  : October 21, 2016 

 
(D) Registered Geographical  

Indication   : Lucknow Chikan Craft 
 

(E) Registered Proprietor : (i) Small Scale Industry 
(ii) Network of Entrepreneurship and Economic 
Development (NEED) 
(iii) Lucknow Chikan Handicraft Association 
(iv) Shilp Sadhana 

 
(F) Address   : (i) Small Scale Industry, 

Government of Uttar Pradesh, Shri Lal Bahadur 
Shastri Bhawan, U.P. Secretariat, Lucknow – 226 001, 
Uttar Pradesh, India 
(ii) Network of Entrepreneurship and Economic 
Development (NEED), 
39-Neel Vihar, Near 14-Sector, Power House, Indira 
Nagar, Lucknow – 226 010, Uttar Pradesh, India 
(iii) Lucknow Chikan Handicraft Association, Second 
Floor, Ganapati Bhawan, 5, Khun Kunj Road, 
Lucknow – 226 003, Uttar Pradesh, India 
(iv) Shilp Sadhana, 
No. 14, Ram Block, Sector – 11, Rajaji Puram, 
Lucknow – 226 017, Uttar Pradesh, India. 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 (G) Class    : 24, 25 & 26 
 
(H) Goods    : Class 26 – Textiles and textile goods, not included 

in other classes: Bed and table covers, 
Class 25 – Clothing, 
Class 26 – Lace and Embroidery 
 

 
*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. – 3643 in respect of Lucknow Chikan Craft 

Registered GI Application No. – 119 
 
Application is made by, M/s. Vardan Chikan, at A4 Raja Jaipuram, Lucknow, District: 
Lucknow - 226 003, Uttar Pradesh, India, dated January 13, 2017 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Lucknow Chikan Craft 
under Application No – 119 in respect of Textiles and textile goods, not included in other 
classes: Bed and table covers, Clothing, Lace and Embroidery falling in  Class 24, 25 & 26 is 
hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of 
Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : M/s. Vardan Chikan 
 
(B) Address   : M/s. Vardan Chikan, 

A4 Raja Jaipuram, Lucknow,  
District: Lucknow -  226 003,  
Uttar Pradesh, India. 
 

C) Date of Authorised   
User Application  : January 13, 2017 

 
(D) Registered Geographical  

Indication   : Lucknow Chikan Craft 
 

(E) Registered Proprietor : (i) Small Scale Industry 
(ii) Network of Entrepreneurship and Economic 
Development (NEED) 
(iii) Lucknow Chikan Handicraft Association 
(iv) Shilp Sadhana 

 
(F) Address   : (i) Small Scale Industry, 

Government of Uttar Pradesh, Shri Lal Bahadur 
Shastri Bhawan, U.P. Secretariat, Lucknow – 226 
001, Uttar Pradesh, India 
(ii) Network of Entrepreneurship and Economic 
Development (NEED), 
39-Neel Vihar, Near 14-Sector, Power House, 
Indira Nagar, Lucknow – 226 010, Uttar Pradesh, 
India 
(iii) Lucknow Chikan Handicraft Association, 
Second Floor, Ganapati Bhawan, 5, Khun Kunj 
Road, Lucknow – 226 003, Uttar Pradesh, India 
(iv) Shilp Sadhana, 
No. 14, Ram Block, Sector – 11, Rajaji Puram, 
Lucknow – 226 017, Uttar Pradesh, India. 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 (G) Class    : 24, 25 & 26 
 
(H) Goods    : Class 26 – Textiles and textile goods, not included 

in other classes: Bed and table covers, 
Class 25 – Clothing, 
Class 26 – Lace and Embroidery 
 

 
*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 

G.I. Authorised User Application No. – 3644 in respect of Lucknow Chikan Craft 
Registered GI Application No. – 119 

 
Application is made by, M/s. Kedar Nath Ram Nath & Co, at No. 249/39, Raja Bazar Park - 2 
Lucknow - 226 003, Uttar Pradesh, India, dated January 21, 2017 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Lucknow Chikan Craft 
under Application No – 119 in respect of Textiles and textile goods, not included in other 
classes: Bed and table covers, Clothing, Lace and Embroidery falling in  Class 24, 25 & 26 is 
hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of 
Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : M/s. Kedar Nath Ram Nath & Co 
 
(B) Address   : M/s. Kedar Nath Ram Nath & Co, 

No. 249/39, Raja Bazar Park - 2  
Lucknow -  226 003,  
Uttar Pradesh, India. 
 

C) Date of Authorised   
User Application  : January 16, 2017 

 
(D) Registered Geographical  

Indication   : Lucknow Chikan Craft 
 

(E) Registered Proprietor : (i) Small Scale Industry 
(ii) Network of Entrepreneurship and Economic 
Development (NEED) 
(iii) Lucknow Chikan Handicraft Association 
(iv) Shilp Sadhana 

 
(F) Address   : (i) Small Scale Industry, 

Government of Uttar Pradesh, Shri Lal Bahadur 
Shastri Bhawan, U.P. Secretariat, Lucknow – 226 
001, Uttar Pradesh, India 
(ii) Network of Entrepreneurship and Economic 
Development (NEED), 
39-Neel Vihar, Near 14-Sector, Power House, 
Indira Nagar, Lucknow – 226 010, Uttar Pradesh, 
India 
(iii) Lucknow Chikan Handicraft Association, 
Second Floor, Ganapati Bhawan, 5, Khun Kunj 
Road, Lucknow – 226 003, Uttar Pradesh, India 
(iv) Shilp Sadhana, 
No. 14, Ram Block, Sector – 11, Rajaji Puram, 
Lucknow – 226 017, Uttar Pradesh, India. 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 (G) Class    : 24, 25 & 26 
 
(H) Goods    : Class 26 – Textiles and textile goods, not included 

in other classes: Bed and table covers, 
Class 25 – Clothing, 
Class 26 – Lace and Embroidery 
 

 
*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. – 3891 in respect of Lucknow Chikan Craft 

Registered GI Application No. – 119 
 
Application is made by, M/s. Krishna Chikan Emporium, at GF. Shop No. 34, Kusum Deep 
Complex, Chowk, Lucknow - 226 003, Uttar Pradesh, India, dated February 27, 2017 for 
Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Lucknow Chikan Craft under Application No – 119 in respect of Textiles and textile goods, not 
included in other classes: Bed and table covers, Clothing, Lace and Embroidery falling in  Class 
24, 25 & 26 is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical 
Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : M/s. Krishna Chikan Emporium 
 
(B) Address   : M/s. Krishna Chikan Emporium, 

GF. Shop No. 34, Kusum Deep Complex, Chowk, 
Lucknow -  226 003,  
Uttar Pradesh, India. 
 

C) Date of Authorised   
User Application  : February 27, 2017 

 
(D) Registered Geographical  

Indication   : Lucknow Chikan Craft 
 

(E) Registered Proprietor : (i) Small Scale Industry 
(ii) Network of Entrepreneurship and Economic 
Development (NEED) 
(iii) Lucknow Chikan Handicraft Association 
(iv) Shilp Sadhana 

 
(F) Address   : (i) Small Scale Industry, 

Government of Uttar Pradesh, Shri Lal Bahadur 
Shastri Bhawan, U.P. Secretariat, Lucknow – 226 
001, Uttar Pradesh, India 
(ii) Network of Entrepreneurship and Economic 
Development (NEED), 
39-Neel Vihar, Near 14-Sector, Power House, 
Indira Nagar, Lucknow – 226 010, Uttar Pradesh, 
India 
(iii) Lucknow Chikan Handicraft Association, 
Second Floor, Ganapati Bhawan, 5, Khun Kunj 
Road, Lucknow – 226 003, Uttar Pradesh, India 
(iv) Shilp Sadhana, 
No. 14, Ram Block, Sector – 11, Rajaji Puram, 
Lucknow – 226 017, Uttar Pradesh, India. 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
 (G) Class    : 24, 25 & 26 
 
(H) Goods    : Class 26 – Textiles and textile goods, not included 

in other classes: Bed and table covers, 
Class 25 – Clothing, 
Class 26 – Lace and Embroidery 
 

 
*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 319 in respect of Kinnauri Shawl 

Registered GI Application No. – 149 
 
Application is made by, Shri. Bhagwan Singh, M/S Kailash Handloom, at Village Homte, 
Post: HURI, Tehsil Nichar, District: Kinnaur, Himachal Pradesh, India. dated November 08, 
2011 for Registration in Part-B for Authorised User in respect of Registered Geographical 
Indication Kinnauri Shawl under Application No - 149 in respect of Textile and textile goods 
falling in Class 24 is hereby advertised as accepted under sub-section (1) of Section 13 of 
Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Bhagwan Singh, M/S Kailash Handloom 
 
(B) Address   : Shri. Bhagwan Singh, M/S Kailash Handloom, 

Village Homte, Post: HURI,  
Tehsil Nichar, District: Kinnaur,  
Himachal Pradesh, India. 
 

C) Date of Authorised  
User Application  : November 08, 2011 

 
(D) Registered Geographical  

Indication   : Kinnauri Shawl 
 
 

(E) Registered Proprietor : (1)  H.P. Patent Information Centre 
(2)   Kinnaur Handloom Weaver’s Association. 

 
(F) Address   : (1)  Himachal Pradesh Patent Information 

Centre, State Council for Science, 
Technology & Environment, B-34,SDA 
Complex, Kasumpti, Shimla – 171009, 
India. 

(2)  Kinnaur Handloom Weaver’s Association, 
V.P.O. Kalpa, District: Kinnaur, Himachal 
Pradesh, India. 

 
(G) Class    : 24 
 
(H) Goods    : Class 24 – Textile and textile goods 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1761 in respect of Hyderabad Haleem 

Registered GI Application No. – 193 
 
Application is made by, Shri. Mohammad Zubair UR Rahman, No. 15-H-18-7/415/79/1, 
Bhavani Nagar, Talab Katta, Hyderabad - 500002, Telangana, India, dated September 16, 2013 
for Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Hyderabad Haleem under Application No - 193 in respect of Food Stuff (Meat and Meat 
Extracts) falling in Class 29 is hereby advertised as accepted under sub-section (1) of Section 13 
of Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Mohammad Zubair UR Rahman 
 
(B) Address   : Shri. Mohammad Zubair UR Rahman,  

No. 15-H-18-7/415/79/1,  
Bhavani Nagar, Talab Katta,  
Hyderabad – 500 002,  
Telangana, India.  
 

(C) Date of Authorised  
User Application  : September 16, 2013 

 
(D) Registered Geographical  

Indication   : Hyderabad Haleem 
 
 
 
 
 

 
(E) Registered Proprietor : Haleem Makers Association 
 
(F) Address   : Haleem Makers Association, 
      20-4-140/128, Plot No. 129,  

Shalibanda, Hyderabad – 500 002, 
Telangana, India. 

 
(G) Class    : 29 
 
(H) Goods    : Class 29 - Food Stuff (Meat and Meat Extracts) 
 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1762 in respect of Hyderabad Haleem 

Registered GI Application No. – 193 
 
Application is made by, Shri. Mirza Qaiser Baig, No. 17-3/189/17/9, Yakutpura, Hyderabad - 
500023, Telangana, India, dated September 16, 2013 for Registration in Part-B for Authorised 
User in respect of Registered Geographical Indication Hyderabad Haleem under Application 
No - 193 in respect of Food Stuff (Meat and Meat Extracts) falling in Class 29 is hereby 
advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Mirza Qaiser Baig 
 
(B) Address   : Shri. Mirza Qaiser Baig,  

No. 17-3/189/17/9, 
Yakutpura, Hyderabad - 500023,  
Telangana, India.  
 

(C) Date of Authorised  
User Application  : September 16, 2013 

 
(D) Registered Geographical  

Indication   : Hyderabad Haleem 
 
 
 
 

 
 
(E) Registered Proprietor : Haleem Makers Association 
 
(F) Address   : Haleem Makers Association, 
      20-4-140/128, Plot No. 129,  

Shalibanda, Hyderabad – 500 002, 
Telangana, India. 

 
(G) Class    : 29 
 
(H) Goods    : Class 29 - Food Stuff (Meat and Meat Extracts) 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1763 in respect of Hyderabad Haleem 

Registered GI Application No. – 193 
 
Application is made by, Shri. Syed Ismail Shafiq, No. 16-4-746, Chanchalguda, Hyderabad - 
500020, Telangana, India, dated September 16, 2013 for Registration in Part-B for Authorised 
User in respect of Registered Geographical Indication Hyderabad Haleem under Application 
No - 193 in respect of Food Stuff (Meat and Meat Extracts) falling in Class 29 is hereby 
advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Syed Ismail Shafiq 
 
(B) Address   : Shri. Syed Ismail Shafiq,  

No. 16-4-746, Chanchalguda, 
Hyderabad - 500020,  
Telangana, India.  
 

(C) Date of Authorised  
User Application  : September 16, 2013 

 
(D) Registered Geographical  

Indication   : Hyderabad Haleem 
 
 
 
 

 
 
(E) Registered Proprietor : Haleem Makers Association 
 
(F) Address   : Haleem Makers Association, 
      20-4-140/128, Plot No. 129,  

Shalibanda, Hyderabad – 500 002, 
Telangana, India. 

 
(G) Class    : 29 
 
(H) Goods    : Class 29 - Food Stuff (Meat and Meat Extracts) 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1764 in respect of Hyderabad Haleem 

Registered GI Application No. – 193 
 
Application is made by, Shri. Mir Zaheer Ali Khan, No. 23-1-1025, Moghulpura, Hyderabad - 
500002, Telangana, India, dated September 16, 2013 for Registration in Part-B for Authorised 
User in respect of Registered Geographical Indication Hyderabad Haleem under Application 
No - 193 in respect of Food Stuff (Meat and Meat Extracts) falling in Class 29 is hereby 
advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Mir Zaheer Ali Khan 
 
(B) Address   : Shri. Mir Zaheer Ali Khan,  

No. 23-1-1025, Moghulpura, 
Hyderabad - 500002,  
Telangana, India.  
 

(C) Date of Authorised  
User Application  : September 16, 2013 

 
(D) Registered Geographical  

Indication   : Hyderabad Haleem 
 
 
 
 

 
 
(E) Registered Proprietor : Haleem Makers Association 
 
(F) Address   : Haleem Makers Association, 
      20-4-140/128, plot No. 129,  

Shalibanda, Hyderabad – 500 002, 
Telangana, India. 

 
(G) Class    : 29 
 
(H) Goods    : Class 29 - Food Stuff (Meat and Meat Extracts) 
 
 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1836 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Thangarasu S/o Mr. Govindasamy, at Plot  No. 11, 12, S.S.nagar, 
Reddipalayam road, Thanjavur- 613004, Tamil Nadu, India. dated October 01, 2013 for 
Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in Class 15 & 20 
is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications 
of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Thangarasu 
   
(B) Address   : Mr. Thangarasu,  

S/o Mr. Govindasamy, 
Plot  No. 11, 12, S.S.nagar,  
Reddipalayam road,  
Thanjavur- 613004,  
Tamil Nadu, India. 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1837 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Dhamotaran S/o Mr. Sammantham, at Business At, No.125 
Ganthipuram, Srinivasa puram, Thanjavur-613009, Tamil Nadu, India. dated October 01, 2013 
for Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in Class 15 & 20 
is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications 
of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Dhamotaran 
 
(B) Address   : Mr. Dhamotaran, 

S/o Mr. Sammantham, 
Business At, No.125 Ganthipuram,  
Srinivasa Puram,  
Thanjavur-613009,  
Tamil Nadu, India.  

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1838 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Vengatesan S/o Mr. Radhakrishnan, at 17/2566, Sonjiyappa 
Santhu, South Main Street, Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for 
Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in Class 15 & 20 
is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications 
of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Vengatesan 
 
(B) Address   : Mr. Vengatesan, 

S/o Mr. Radhakrishnan, 
17/2566, Sonjiyappa Santhu,  
South Main Street,  
Thanjavur- 613009,  
Tamil Nadu, India. 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1839 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Reguraman S/o Mr. Karuppaiya Achari, at No.39, Radha Nagar, 
Vagapu Nagar, Reddiyapalayam Road, Thanjavur-613009, Tamil Nadu, India. dated October 01, 
2013 for Registration in Part-B for Authorised User in respect of Registered Geographical 
Indication Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in 
Class 15 & 20 is hereby advertised as accepted under sub-section (1) of Section 13 of 
Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Reguraman 
 
(B) Address   : Mr. Reguraman, 

S/o Mr. Karuppaiya Achari, 
No.39, Radha Nagar,  
Vagapu Nagar, Reddiyapalayam Road,  
Thanjavur-613009,   
Tamil Nadu, India. 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1840 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Rajasekaran S/o Mr. Pakkiri Achari, at 2644, South Main Street, 
Thanjavur-613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Rajasekaran 
 
(B) Address   : Mr. Rajasekaran, 

S/o Mr. Pakkiri Achari, 
2644, South Main Street,  
Thanjavur-613009,  
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1841 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Swaminathan S/o Mr. Kumaraswamy, at No.2894, South Main 
Street, Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B 
for Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Swaminathan 
 
(B) Address   : Mr. Swaminathan, 

S/o Mr. Kumaraswamy, 
No.2894, South Main Street,  
Thanjavur- 613009,  
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1842 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Saminathan S/o Mr. Thiyagarajan, at No. 2742, Nanayakara 
Chetti Street, Thanjavur-613009, Tamil Nadu, India. dated October 01, 2013 for Registration in 
Part-B for Authorised User in respect of Registered Geographical Indication Thanjavur Veenai 
under Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised 
as accepted under sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Saminathan 
 
(B) Address   : Mr. Saminathan, 

S/o Mr. Thiyagarajan, 
No. 2742, Nanayakara Chetti Street,  
Thanjavur-613009,  
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1843 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Selvaraj S/o Mr. Govindaraj, at No.8, Nehruji Nagar Thanjavur-
613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B for Authorised 
User in respect of Registered Geographical Indication Thanjavur Veenai under Application No 
- 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as accepted under 
sub-section (1) of Section 13 of Geographical Indications of Goods (Registration and Protection) 
Act, 1999. 
 
(A) Applicant   : Mr. Selvaraj 
 
(B) Address   : Mr. Selvaraj, 

S/o Mr. Govindaraj, 
No.8, Nehruji Nagar,  
Thanjavur-613009,  
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1844 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Rajendran S/o Mr. Thiyagarajan, at No. 2468, Jewuli Chetty 
Theru,Thanjavur-613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B 
for Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Rajendran 
 
(B) Address   : Mr. Rajendran, 

S/o Mr. Thiyagarajan, 
No. 2468, Jewuli Chetty Theru, 
Thanjavur-613009,  
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1845 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Chinnappa S/o Mr. Vengatachalam, at No. 40/35 
Parathapasimmapuram, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Chinnappa 
 
(B) Address   : Mr. Chinnappa, 

S/o Mr. Vengatachalam, 
No. 40/35 Parathapasimmapuram,  
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1846 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Theivasigamani S/o Mr. Narayanasamy, at No. 1554, 
Kandithavuth Santhu, Melaalangam, Thanjavur-613009, Tamil Nadu, India. dated October 01, 
2013 for Registration in Part-B for Authorised User in respect of Registered Geographical 
Indication Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in 
Class 15 & 20 is hereby advertised as accepted under sub-section (1) of Section 13 of 
Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Theivasigamani 
 
(B) Address   : Mr. Theivasigamani, 

S/o Mr. Narayanasamy, 
No. 1554, Kandithavuth Santhu,  
Melaalangam,  
Thanjavur-613009,  
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

 *--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1847 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Narayanan S/o Mr. Madhadeva Achari, at No. 2654,South Main 
Street,Thanjavur-613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B 
for Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Narayanan 
 
(B) Address   : Mr. Narayanan, 

S/o Mr. Madhadeva Achari, 
No. 2654,South Main Street, 
Thanjavur-613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1848 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Krishanmoorthy S/o Mr. Raman, at No. 26/14, Anandan Nagar 
3rd Street Srinivasapuram, Thanjavur-613009, Tamil Nadu, India. dated October 01, 2013 for 
Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in Class 15 & 20 
is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications 
of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Krishanmoorthy 
 
(B) Address   : Mr. Krishanmoorthy, 

S/o Mr. Raman, 
No. 26/14, Anandan Nagar  
3rd Street Srinivasapuram,  
Thanjavur-613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1849 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Sankar S/o Mr. Nalaiayyan, at No.2615, Sonjiyapp Santhu, 
Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Sankar 
 
(B) Address   : Mr. Sankar, 

S/o Mr. Nalaiayyan, 
No.2615, Sonjiyapp Santhu,  
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1850 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Sinivasan S/o Mr. Paramasivam, at No. 2573, South Main Street,  
Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Sinivasan 
 
(B) Address   : Mr. Sinivasan, 

S/o Mr. Paramasivam, 
No. 2573, South Main Street, 
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1851 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Tamilmani S/o Mr. Natarajan, at No. 2654,South Main Street,  
Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Tamilmani 
 
(B) Address   : Mr. Tamilmani, 

S/o Mr. Natarajan, 
No. 2654,South Main Street, 
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1852 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Kannan S/o Mr. Nagarajan, at No. 77/65 A, Giri Road, 
Srinivasapuram,  Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for 
Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in Class 15 & 20 
is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications 
of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Kannan 
 
(B) Address   : Mr. Kannan, 

S/o Mr. Nagarajan, 
No. 77/65 A, Giri Road,  
Srinivasapuram, 
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 

 
 

*--------*-------*---------* 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1853 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Dhanapal S/o Mr. Shanmugam, at No. 48, K.V.Naidu Nagar, 
Singaperumalkulam, Reddipalayam Road, Thanjavur- 613009, Tamil Nadu, India. dated October 
01, 2013 for Registration in Part-B for Authorised User in respect of Registered Geographical 
Indication Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in 
Class 15 & 20 is hereby advertised as accepted under sub-section (1) of Section 13 of 
Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Dhanapal 
 
(B) Address   : Mr. Dhanapal, 

S/o Mr. Shanmugam, 
No. 48, K.V.Naidu Nagar,  
Singaperumalkulam, Reddipalayam Road, 
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1854 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Madhavan S/o Mr. Nagarajan, at No. 65 A Giri Road, 
Srinivasapuram, Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for Registration 
in Part-B for Authorised User in respect of Registered Geographical Indication Thanjavur 
Veenai under Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby 
advertised as accepted under sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Madhavan 
 
(B) Address   : Mr. Madhavan, 

S/o Mr. Nagarajan, 
No. 65 A Giri Road, Srinivasapuram, 
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 
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GI Journal No. 102 142 November 30, 2017



Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1855 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Rajendran S/o Mr. Natarajan, at No. 28, Thiru Nagar, 
Srinivaspuram Extension, Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for 
Registration in Part-B for Authorised User in respect of Registered Geographical Indication 
Thanjavur Veenai under Application No - 209 in respect of Handicraft falling in Class 15 & 20 
is hereby advertised as accepted under sub-section (1) of Section 13 of Geographical Indications 
of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Rajendran 
 
(B) Address   : Mr. Rajendran, 

S/o Mr. Natarajan, 
No. 28, Thiru Nagar, Srinivaspuram Extension, 
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1856 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
  
Application is made by, Mr. Chandrasekaran S/o Mr. Mukkan Achariyar, at No. 26/15, 
Ananda Nagar, 2nd Street, Srinivasapuram, Reddipalayam Road, Thanjavur- 613009, Tamil 
Nadu, India. dated October 01, 2013 for Registration in Part-B for Authorised User in respect of 
Registered Geographical Indication Thanjavur Veenai under Application No - 209 in respect of 
Handicraft falling in Class 15 & 20 is hereby advertised as accepted under sub-section (1) of 
Section 13 of Geographical Indications of Goods (Registration and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Chandrasekaran 
 
(B) Address   : Mr. Chandrasekaran, 

S/o Mr. Mukkan Achariyar, 
No. 26/15, Ananda Nagar,  
2nd Street, Srinivasapuram,  
Reddipalayam Road, 
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) 
Rules, 2002 in the Geographical Indications Journal No. 102 dated 30th November 2017 

 
G.I. Authorised User Application No. - 1857 in respect of Thanjavur Veenai 

Registered GI Application No. – 209 
 
Application is made by, Mr. Swaminathan S/o Mr. Somasundaram, at Dasthamal Santhu, 
Thanjavur- 613009, Tamil Nadu, India. dated October 01, 2013 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Thanjavur Veenai under 
Application No - 209 in respect of Handicraft falling in Class 15 & 20 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Mr. Swaminathan 
 
(B) Address   : Mr. Swaminathan, 

S/o Mr. Somasundaram, 
Dasthamal Santhu, 
Thanjavur- 613009, 
Tamil Nadu, India. 
 

C) Date of Authorised  
User Application  : October 01, 2013 

 
(D) Registered Geographical  

Indication   : Thanjavur Veenai 
 
 
 

(E) Registered Proprietor : The Thanjavur Musical Instruments  
Workers Cooperative Cottage Industrial  
Society Limited. 

 
(F) Address   : The Thanjavur Musical Instruments  

Workers Cooperative Cottage Industrial  
Society Limited,  
Thanjavur (Reg.No.T1270.Estd.1952),  
No.16 South Main Road, Thanjavur, Tamil Nadu, 
India, Facilitated by Tamil Nadu State Council for 
Science & Technology. 
 

(G) Class    : 15 & 20 
 
(H) Goods    : Class 15 & 20 - Handicraft 
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General Information 
 
What is a Geographical Indication? 

 It is an indication, 
 It is used to identify agricultural,natural,or manufactured goods originating in 

the said area, 
 It originates from a definite territory in India, 
 It should have a special quality or characteristics unique to the geographical 

indication. 
 
Examples of possible Geographical Indications in India: 
Some of the examples of Geographical Indications in India include Basmati Rice, 
Darjeeling Tea, Kancheepuram silk saree, Alphonso Mango, Nagpur Orange, 
Kolhapuri Chappal, Bikaneri Bhujia etc. 
 
What are the benefits of registration of Geographical Indications? 

 It confers legal protection to Geographical Indications in India, 
 It prevents unauthorized use of a registered Geographical Indication by 

others. 
 It boosts exports of Indian Geographical indications by providing legal 

Protection. 
 It promotes economic Prosperity of Producers. 
 It enables seeking legal protection in other WTO member countries. 

 
Who can apply for the registration of a Geographical Indication? 
Any association of persons, producers, organization or authority established by or 
under the law can apply. 
The applicant must represent the interest of the producers. 
The application should be in writing in the prescribed form. 
The application should be addressed to the Registrar of Geographical Indications 
along with prescribed fee. 
 
Who is the Registered Proprietor of a Geographical Indication? 
Any association of persons, producers, organisation or authority established by or 
under the law can be a registered proprietor. There name should be entered in the 
Register of Geographical Indications as registered proprietor for the Geographical 
Indication applied for. 
 
Who is an authorized user? 
A producer of goods can apply for registration as an authorized user, with respect to 
a registered Geographical Indication. He should apply in writing in the prescribed 
form alongwith prescribed fee. 
 
Who is a producer in relation to a Geographical Indication? 
A producer is a person dealing with three categories of goods 

 Agricultural Goods including the production, processing, trading or dealing. 
 Natural Goods including exploiting, trading or dealing. 
 Handicrafts or industrial goods including making, manufacturing, trading or 

dealing. 
 
Is registration of a Geographical Indication compulsory? 
While registration of Geographical indication is not compulsory, it offers better legal 
protection for action for infringement.  
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What are the advantages of registering? 
 Registration affords better legal protection to facilitate an action for 

infringement. 
 The registered proprietor and authorized users can initiate infringement 

actions. 
 The authorized users can exercise right to use the Geographical indication. 

 
Who can use the registered Geographical Indication? 
Only an authorized user has the exclusive rights to use the Geographical indication in 
relation to goods in respect of which it is registered.  
 
How long is the registration of Geographical Indication valid? Can it be 
renewed? 
The registration of a Geographical Indication is for a period of ten years. 
Yes, renewal is possible for further periods of 10 years each. 
If a registered Geographical Indications is not renewed, it is liable tobe removed 
from the register.  
 
When a Registered Geographical Indication is said tobe infringed? 

 When unauthorized use indicates or suggests that such goods originate in a 
geographical area other than the true place of origin of such goods in a 
manner which misleads the public as to their geographical origins. 

 When use of Geographical Indication results in unfair competition including 
passing off in respect of registered Geographical indication. 

 When the use of another Geographical Indication results in a false 
representation to the public that goods originate in a territory in respect of 
which a Geographical Indication relates. 

 
Who can initiate an infringement action? 
The registered proprietor or authorized users of a registered Geographical indication 
can initiate an infringement action. 
 
Can a registered Geographical Indication be assigned, transmitted etc? 
No, A Geographical Indication is a public property belonging to the producers of the 
concerned goods. It shall not be the subject matter of assignment, transmission, 
licensing, pledge, mortgage or such other agreement. However, when an authorized 
user dies, his right devolves on his successor in title. 
 
Can a registered Geographical Indication or authorized user be removed 
from the register? 
Yes, The Appellate Board or the Registrar of Geographical Indication has the power 
to remove the Geographical Indication or authorized user from the register. The 
aggrieved person can file an appeal within three months from the date of 
communication of the order. 
 
How a Geographical Indication differs from a trade mark? 
A trade mark is a sign which is used in the course of trade and it distinguishes good 
or services of one enterprise from those of other enterprises. Whereas a 
Geographical Indication is used to identify goods having special Characteristics 
originating from a definite geographical territory.  
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THE REGISTRATION PROCESS 
 

In December 1999, Parliament passed the Geographical Indications of Goods 
(Registration and Protection) Act 1999. This Act seeks to provide for the registration 
and protection of Geographical Indications relating to goods in India. This Act is 
administered by the Controller General of Patents, Designs and Trade Marks, who is 
the Registrar of Geographical Indications. The Geographical Indications Registry is 
located at Chennai. 
 
The Registrar of Geographical Indication is divided into two parts. Part ‘A’ consists of 
particulars relating to registered Geographical indications and Part ‘B’ consists of 
particulars of the registered authorized users. 
The registration process is similar to both for registration of geographical indication 
and an authorized user which is illustrated below: 

 
 
 

 
 
 

 

Filing an Application 

Examiantion Objections Opportunity 
for Hearing 

Refused 

Acceptance 

Advertised in the 
GI Journal  

Entered in the GI 
Register 

Registration 
Certificate issued 

Particulars of Regd. GI 
entered in Part B of the 

Register 

Particulars of Regd. 
GI entered in Part A 

of the Register 

Opposition if 
any 

Allowed or 
refused 

Appeal to 
IPAB 

Acceptance of 
GI 
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